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Usha Mishra v. State of U.P., (Surya Kant, Ujjal Bhuyan and N. Kotiswar Singh, JJ.), 2025 SCC 
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Allahabad High Court   [27] 
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Dasari Pradeep Kumar (Dr.) v. State, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine 
AP 3325 

G. Adenna v. A. Raghavendra Chowdary, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC 
OnLine AP 3308 

G. Gopal Setty v. K. Lakshmi, (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 3310 
G. Srihari Rao v. Gundapu Vijaya Madhavarao, (Ravi Nath Tilhari, J.), 2025 SCC OnLine AP 3311 
GDX Security Solutions India (P) Ltd. v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 

2025 SCC OnLine AP 3327 
K. Anjinappa v. D. Shahina Begum, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine 

AP 3312 
K. Ramachandra Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine 

AP 3317 
Kadiyala Usha Rani v. Sri. Seetharamanjeya Bhajana Mandiram Devalayam, (Challa Gunaranjan, 

J.), 2025 SCC OnLine AP 3309 
Kamma Kandyala Ramasubbaiah v. State of A.P., (BVLN Chakravarthi, J.), 2025 SCC OnLine AP 

3331 
Kundala Prasanna Kumar v. State of A.P., (BVLN Chakravarthi, J.), 2025 SCC OnLine AP 3315 
M. Lakshminarayana Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3320 
Malla Jagga Rao v. Word Teacher Coop. House Building Society Ltd., (Venuthurumalli Gopala 

Krishna Rao, J.), 2025 SCC OnLine AP 3323 
Mogasala Ramesh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3318 
N. Joshi Kumar v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2024 SCC OnLine AP 

5856 
Orind Special Refractories Ltd. v. Rashtriya Ispat Nigam Ltd., (Ravi Nath Tilhari and Maheswara 

Rao Kuncheam, JJ.), 2025 SCC OnLine AP 3321 
Pulleti Naga Lakshmi v. Pulleti Pavani, (B. Krishna Mohan and A. Hari Haranadha Sarma, JJ.), 

2025 SCC OnLine AP 3322 
S.J. Constructions v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine AP 

3334 
Sk. Jahir Ahmed v. Adityanath Das, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC 

OnLine AP 3313 
Srilaxmi Durga Lorry Transport v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 

3329 
Sunkara Pawan Kumar v. State of A.P., (K. Suresh Reddy and Subba Reddy Satti, JJ.), 2025 SCC 

OnLine AP 3314 
Thummala Hemanth Reddy v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC 

OnLine AP 3333 
Vallem Venkata Rangaiah v. Kurnool District Coop. Central Bank Ltd., (Nyapathy Vijay, J.), 2025 

SCC OnLine AP 3332 
Veeri Chalapathi Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

3330 
Vemulapalli Srinivas v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 3326 
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Vinnakota SC Fishermen Coop. Society v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 
SCC OnLine AP 3328 

Yamuna v. H. Suresh, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine AP 3324 
  
Bombay High Court   [1] 

Asian Paints Ltd. v. Competition Commission of India, (Revati Mohite Dere and Dr Neela Gokhale, 
JJ.), 2025 SCC OnLine Bom 3196 

  
Calcutta High Court   [3] 

Ankit Lepcha, In re, (Dinesh Kumar Sharma, J.), 2025 SCC OnLine Cal 7832 
Sunil Kumar Samanta v. Sikha Mondal, (Shampa Sarkar, J.), 2025 SCC OnLine Cal 7831 
Suranta Ganguly v. W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 7833 

  
Delhi High Court   [659] 

A.J. Enterprises v. Union of India, (Prathiba M. Singh and Anish Dayal, JJ.), 2025 SCC OnLine Del 
5806 

A.K. Basak v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5432 
A2Z Infra Engineering Ltd. v. BSNL, (Devendra Kumar Upadhyaya, C.J. and Tushar Rao Gedela, 

J.), 2025 SCC OnLine Del 5913 
Aadya Antya v. High Court of Delhi, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC 

OnLine Del 5427 
Aaj Supply Chain Management (P) Ltd. v. Skylark Express (Delhi) (P) Ltd., (Girish Kathpalia, J.), 

2025 SCC OnLine Del 6011 
Aashim v. State, (Rajneesh Kumar Gupta, J.), 2025 SCC OnLine Del 5847 
Aashiq Hussain v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5371 
ABB India Ltd. v. Power Finance Corpn. Ltd., (Purushaindra Kumar Kaurav, J.), 2025 SCC 

OnLine Del 5898 
Abdul Malik v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5723 
Abhinav Batra v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5708 
Abhishek Khatri v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5346 
Abhishek Verma v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5852 
Adigear International v. ANJ Enterprises, (Tara Vitasta Ganju, J.), 2025 SCC OnLine Del 6009 
Aditya Jha v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine Del 

5873 
Aditya Rai Gupta v. State, (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 5500 
Aditya Vikram Singh Sethi v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 

5849 
AIMS Promoters (P) v. Amulya Kumar, (Manoj Jain, J.), 2025 SCC OnLine Del 5556 
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Ajay Kumar v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 5685 
Ajay Passi v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5791 
Ajay Taneja v. Rajan Wahi, (Manoj Jain, J.), 2025 SCC OnLine Del 5727 
Ajay v. Indian Coast Guard, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine Del 

5909 
Ajay v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5759 
Akash Bansal v. Superintendent Range, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine 

Del 5495 
Akshay Menghi v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5896 
Alka Enterprises v. State (NCT of Delhi), (Prathiba M. Singh and Anish Dayal, JJ.), 2025 SCC 

OnLine Del 5801 
All India Institute of Medical Sciences v. Ajay Kumar, (Navin Chawla and Madhu Jain, JJ.), 2025 

SCC OnLine Del 6061 
Allied Blenders & Distillers Ltd. v. Kulbir Singh, (Tejas Karia, J.), 2025 SCC OnLine Del 5603 
Altaf v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5729 
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Del 5355 
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Aman Satya Kachroo Trust v. UGC, (Devendra Kumar Upadhyaya, C.J. and Anish Dayal, J.), 2025 

SCC OnLine Del 5914 
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Amar Singh v. State, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del 5698 
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Marathi, English and Hindi). The scheme shall be implemented through the Entertainment Society 
of Goa 

Goa Land Development and Building Construction (Amendment) Regulations, 2016 
Goa Housing Board (Registration, Allotment and Sale of Tenements) (Repeal) Regulations, 2016 
Goa Housing Board (Registration, Allotment and Sale of Plots) (Repeal) Regulations, 2016 
Goa Industrial Development Corporation Allotment (First Amendment) Regulations, 2016 
Goa Industrial Development Corporation Transfer and Sub-Lease (First Amendment) Regulations, 

2016 
Goa (Rules for admission to post-graduate degree and diploma courses of the Goa University at the 

Goa Medical College) (Second Amendment) Rules, 2015 
Goa Motor Vehicles (Amendment) Rules, 2015 (2) 
Goa Land Revenue (Record of Rights and Register of Cultivators) (Amendment) Rules, 2016 
Government of Goa, Captain of Ports Department, Group 'A', Gazetted, Non-Ministerial post, 

Recruitment Rules, 2016 (1) 
Government of Goa, Captain of Ports Department Group 'A', Gazetted, Non-Ministerial post, 
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Goa Panchayat Raj (Conditions of Service of State Election Commissioner) (Seventh Amendment) 

Rules, 2016 
Government of Goa, Public Works Department, Group 'A', Gazetted post, Recruitment Rules, 2016 
Government of Goa, Department of Handicrafts, Textile and Coir, Group 'C', Non-Gazetted, Non-

Ministerial post, Recruitment Rules, 2016 
Government of Goa, Department of Handicrafts, Textile and Coir, Group 'C', Non-Ministerial, Non-

Gazetted post, Recruitment Rules, 2016 
Government of Goa, Directorate of Printing and Stationery, Group ‘C’, Non-Ministerial, Non-

Gazetted posts, Recruitment (First Amendment) Rules, 2016 
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